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CP No.18/ND/2010

Sh. Zain Abbas alongwith Sh. Saurabh Srivastava, Advocates for the
petitioner. Sh. Shyam Kumar alongwith Sh. Kumar Dhananjay, Advocates for the

respondent.

The reply is filed today, a copy thereof is received by the petitioner counsel.
The amount of cost is received by the petitioner counsel. Now, the case can be fixed

for final hearing.

At this stage, the respondent counsel seeks permission to file a formal
application seeking permission to file formal reply/counter affidavit to the main
company petition which seems to not has been ﬁuled vet. Hence, a liberty is granted
for filing formal application. However, admissibility of such counter

affidavit/pleadings would be decided on its merits and after hearing the parties.

The matter to be listed on 29" January, 2018.
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Dated:21.12.2017 H.P. Chaturvedi,
Member (Judicial)
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